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~ i  to procure orders from 
the Defence Department for certain 
instruments and aTe taking steps to 
diversify their production programme 
towards lines where Ih.aTe is demand. 
It is expected that with a diversified 
programme, the production level will 
pick up. Both the Management and 
the Government are .llready sc!zerl of 
the problem and the question of ~
pointing a Committee to i '~ into 
the working of the Company l ~ not 
arisc. 

Export f); Coal 

"1765. Shri S. S. Kothari: 
Shri S. K. Tapuriah: 
Shri P. N. Sol:lnld: 
Shri K. P. Sin!:'h Deo: 
Shri Yajna Datta Sharma: 
Shri N. K. Somani: 

Will the Minister .If Commerce be 
pleased to state: 

(a) the steps taken by Governmcnt 
for stimulating the ~1 consumption; 

(b) whether there has bcen a dec-
line in the export of cval during thE 
last two years; and 

Ic) if so, how Government propuse 
to step up tlle ex;:>,,;t or c.);'I? 

The Deputy Minister in the MiRistry 
of Commerce (Shrl Shaft Qureshi): 
(a) to (c). The ioli:>wing meas,"rps 
have been taken to :;timulate :he con-
sumption of coal in the country:--

(i) Relaxation of price and dis-
tribution controls over coal/ 
coke: 

(ii) liberalis!ltion of licensing 
policy with regard to opening 
of brick kilns and soft coke. 
depots; and 

\ Iii) advising the Slate Govern-
ruent to encourage the growth 
of coal-based industries and 
to restrict the use ot' fire 
wood and Charcoal in indus-
trial furnaces. 

1918(8i) LSD-3. 

India used to export about one 
million tons of coal to PB'kistan be-
fore the Indo-Pakistan conflict of 
1965. Excepting exports to Pakistan, 
tota I exports Of coal and coke to other 
countries have increased from 0.207 
million tonnes in 1964-65 to 0.216 mil-
lion tonnes in 1965-66, and 0.368 mil-
lion tonnes in 1966-67. Measures for 
securing increased exports to Burma/ 
Ceylon are being taken. Also possi-
hili tics of exporting Indian coal to 
Hongkong. Japan and other countries 
are being explored. 

Zinc Smelter near Udaipur 

"1766. Shri S. M. Banerjee: 
Shrl S. S· Kothari: 
Shrl !\fJdllll I,lmaye: 
Shri George Fernande.: 
Shri Onklll'l .. 1 Bohra: 

Will the Minister of Steel, l ~s and 
Metals be pk:l3ed to state: 

(a) whelher it '.!> OJ fact that the 
C'rstwhile Metal ~ i  ' ~ India 
had declared that the Zinc Smelter 
would CQnle into ' ~ i  in three 
stages i.e·. by July. 1!l66. Junuary, 
1867 and then 3rd quarter of 1967; 

(") if so. wheth?r the )ll'o/,!rcs" ot 
1 he installation of ~ Zinr ~ 1  

is \ler.y ~J  

(c') if ~  reasons tbereror; 

(d) whether it is also a fact that 
the Zinc Smelter could have come 
into operatl;m by lhe first quarter of 
1965: and 

(e) if so. the re'l>"n' for this ab-
normal delay? 

The Minister of Steel, Mines aDd 
Metals (Dr. Chenna Reddy): (a). (d) 
and (e). According tl) :1 Memr,nlro-
dum submitted by the ~ l Ccr-
poration of India to the Government 
in september, 1963. the Zinc Smelter 
was to come into Ojl('ration In Sep-
tember/October, \964; atter the start 
up operation lasUn, about ~ 

months. the ~ l  In the IIrst 
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year of operatinn i.e., 1965 was ex-
pected to be 60 ·per cent of the rated 
capacity of 18,000 lonnes )ler a/iHum 
and in the following year i.e., 1966 
about 80 per cent of the rapacity. 
However, the company l i ~ run 
into financial difficulties it could not 
complete the project and commence 
operation according to the lime bche-
du1e indicated by it. 

(b) and (c). After the r;;quisitlon 
of the undertaking of the ~ l Cor· 
poration of India with elTeet from 
22-10-1965, the i ~  Zinc Limit-
ed, a Government Company, wbich 
was faI'med to manage the undel'-
taking of the Metal CO!'poration c.f 
India, has made comlderable PIO-

gress in completing the smelte!' IJrO-
ject which is now likely 1,0 be com-
missioned by :he last qua-rter of this 
year. 

Manufacture of ' ~ 

*1767. Shri D. C. ShanD:!: WIll 
the Minister of Industrial Develop-
ment and Company Affairs be pleas-
ed to state: 

(a) whether the olan for a Rs. 25 
crore project to manufacture tractors 
in the public sector had been shelved 
for the time being; 

(b) if so, the reasons tht,rei!)\,; 

(c) when the plan is likely to be 
put Into practice; and 

(d) when the country Is likely to 
be self·sulHclent In tractors 1 

'!'be MinJlter of Industrial Develop-
ment and Company Affairs (Shri 
F. A. Ahmed): (a) No, Sir. 

(b)' DOES not arise. 

(c) A lIna1 decision in the matter 
will be t.!ken after ""xaminatio!l of 
the Report containing the techno-
economic feasibility study of the pro' 
ject prePf.red by the Czech. Agency. 
which Is ,III hand has been completed. 

(d) It III expected that r.ear self-
sufficiency in tractors will be achiev-
ed by, the end 01. the Fourth Five Year 
Plan. 

Industrial Lillellile illsue4 .. Blrias 

!l867. Shrl S. M . .Joshi: 
Shri Madhu LlmlLyc: 
Shrl Molabu Prasad: 
Shri Sheopujan Shastri: 

Will the Minister of industrial 
Development and Company At'!:Il" be 
pleased to staote: 

(a) whether it is a fact that the 
Birla Group was ~ l  issued a 
licence for the l ~ of 

mopeds/scooter engines in colIabora-
tion with a Japanese firm; 

(b) whether the technical advice of 
Government institutions 'semi ,Govern· 
ment institutions was 'a.:::inst thIs 
collaboration rm t:1e ~  that 
Indian know-how was available; 

(c) whether the Minister 10! In· 
dustries who gave this licence was 
given 20-25 jeeps in the rec('nt Gene-
ral Elections: and 

(d) if so, whether 'my enquiry h1'ls 
been ordered into 1 his;rregu1;,r:ty? 

The Minister of Industrial Develop-
ment and Company Affairs (Shr:' F. A. 
Ahmed): (a) No licence haG bEoen 
issued to a firm in the Birla group 
for manufacture of mope')s/scooter 
engines. 

(b) Does "lOt arise. 

(c) The then Minister Gf lndu;ltry 
has been consulted ::md there Is no 
basis for the allegation. 

(d) Does not arise. 
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